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NOTIFICMI()N
(INCOME|TAX )

f\

S.0. (E) . A‘In eyeiuise of the powers conferred by
sub-gection (lg of section 54EA of the Income~tax Act, 1961
the Central Board c:E Direct Taxes hereby specifieg:’ |

(a) equity tC|bE|issued within a period, of one year-
from, the|date o# publication of thlg notification
in tﬂe official Gazette of an amodént not exceeding

Rg. 13 cfores by st. Reliance Power Ltd,, A&

public ciﬁpany reaiutered under the Indian COmpanies 

act, 195|fana ha ing its registered office at Avdesgh

Houge, 3“; ?hoorp Pritam Magar,lst SlOpE. Ellisf

|
bridde, Ahmebbbad |-3800061 and

(6) bondg to be' ;Lsguna within a period of one year

" from|the aaté of ‘publication of this nhotification
in tie Of iFEl dazette of an amount not exceeding
Rs,. 2132 ero by M/s., Reliance Power Ltd., a
public laloly pahy rpniqtered urder the Indlan Compahies
Act:, 195 anh having ite regictered office at Avdesh
Houqé, Bnd Fhoor. Pritam Nagar, 1st Slope, Ellis

bridge, Aﬂmeiiabad 380006

Provided [that tﬁ%iinveﬂtment in the aforesaid equity
ard bords is made & an a;ﬁ ssee out of hils income chargeable
to tan under the hehd'"Cagital Gaing" ariqing out of trangfer of

long term capital ésqet )

.....;.Contd 2/.1



Provided fur‘&heﬂ fhat in case the agsessee
transfersg aforpsaid equl 5J and bonde alloted to him
in any manner'fwithin é pe:xliod of three years from the
date of their lallotment tlhe initial investment made
by asuch assessee :!. tl‘le aflaresaid equity and bondsg shall
bé chargeable to téxf ndﬁr the head "Capital Gaing" in
accordance witF‘] thé pmvii siong of sub-gection (2) of
section 43EA of th| Ipcon ~tox act, 1961 |

% Lo s
Notification No, ,{;’,Cpu._
- (PROMILA BHARDWAJ ) =
nEpu‘rY SECRETARY TO THE GOVERNMENT O zmm

F.No,178/134/97~ITA=1

ey
.

To

The Managerﬁ Zet 1} N
Govermment of I&dia Pregss,

Ring Road, ngap ri 1rﬂustrial Area,
(Near Rajouri Gaﬁﬂen), Nlaw Delhi,
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